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(viii) Settinl up of a Standilll Commi
ttee under the auspices of RBI to 
study viability of jute mills and to 
SUggest a package of iDancial 
measures for the rehabilitation of 
potentially viable units; 

(ix) With • vicw to improvinl the 
su;.,ly position of raw j ute, the 
Government have taken the follow
iDg steps:-

(a) RClulating the stock boldin,s of jute 
miUs under the Jute (Control and 
Lincensina) Order, 1961 to brio, 
abO\at more equitable distribution 
of raw jute; 

(b) authorisiDI Jute Corporation of 
India to arraDle lor import or 5 
lakh bates of ra. jute from abroad. 
However, .gaiDat the above autho
risation, JCI have been able to 
contract for impere of about 3 Jakb 
bales. 

PropOlBI to Decaaalise Imports ., 
Alloy Steel wire Roell aDd Non

bulkable wire Rods 

803. SHRI R. ANNANAMBI: Will the 
Minister of STEBL, MINES AND COAL 
be pleased to state : 

(a> whether Government would decana
lise imports of alloy steel wire rods in all 
arades and non bulk.bIe wire rods and ban 
imports of some srades of carbon steel 
wires and alloy steel wires: 

(b) if so, the details thereof; and 

(C) if not, tbe realOns therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL (SHRI K. 
NATWAR SINGH): <a> to (c.). The annual 
import-export policy for 1985.;86 is under 
formUlation. Thll will be announced by tbo 
MinistrY of Commerce. 

Places IdenUDed for loeation of Dry 
ports 

804. KUMAR! PUSHPADEVI: Will the 
Minister of COMMERCB AND SUPPLY be 
pleased '0 state: 

<a> whether Government have tikon 
steps for the establllhmellt cJf try ports iD 
the country; 
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(b) if 10, tbe name of the places where 
such dry port. facilities have been provided; 
aDd 

(c) tbe other plaCC8 in tbo country iden
tiSed for the location of dry ports? 

THE MINISTER OF FINANCE AND 
COMMBRCE AND SUPPLY (SHRI 
VISHWANATH PRATAP SINGH): (a) 
Government bas considered providiDI facili
ties for inland exporters such as customs 
examination, issue of negotiable shipping 
documents, payment of duty drawback, 
export inspect ion, at sui table inland loca
tlonl. 

(b) For this purpose, inland container 
depots (ICD) have been set up at Delhi, 
Banlalore, Coimbatore, Guntur and Ana
party. 

(c) Amingaon in Assam and Ludhiana 
in Punjab have been identified for setting up 
Fens, 

Supply of good quality IORI to Power Houses 

80S. saRI BALASAHEB VIKHB 
PATIL: Will the Minister of STEEL, 
MINES AND COAL be pleased to state: 

(a) whether a directive has beeD issued 
by his Ministry to power houses and coal 
mine. to enter into agreement for supply of 
quality coal to power houses; 

(b) it so, the detail. thereof; 

(c) the Dumber of power bouse. which 
have since entered into such agreements; 

(d) ,tbe way in which Goverru.nent pro
PO" to check the time old problem of 
inforiCJr coal with hiah percentaae of a.~ 
anel stoaea which is the basi~ reason for fall 
in production of power and damage to the 
power units; and 

(e) the steps taken in this regard? 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE): 
(a) ed,(b). A model draft qreemeat to be 
e •• red lato by Ceal Compaaies and State 
ElectricitY Boards for coaisupplies to pOWer 
hou.es Was circulated by tbe DCptt. of 
Power to all Electricity Boards. This draft 
aareement coate-ins provisions relatiDS to 
joint samplin, and analySis. termi of pat-




